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NOTIFICATION

Subjece: Revision of Pay scales of reachers inn the Diplomna Course of Yechrical
Insdourion ... Regional Institute of Pharmnaceutical Scienice and
Technology (in short RIPSAT)

The Government of India published the Notification of the Al India Councit tor
Technical Educarion meant for Diploma level Technical Institurions in its exren Grdinae
publieation dated 13™ March, 2010 regarding revision of pa§ scales, service conditions aid
qualificarions for the reachers and ofher academic staff in Diplorma level Technical Imsriturion.,,
Regularions, 2010 vide number F.3?—3/Legal/2010 dated st March, 2010 and requesved 1l
Stare Government to consider adoption and implementation of the Revised Pay Struceare i,
the AICTE system for the teachers in Diploma Level Technicat Institurions in the Stare wee {0}
01-2006 following the revision of pay scules of Central Governmenr Employees on il
recammendation  of the Sixth Cenrtral Pay Clommission w.e f 01012006 with o,
modifications, if any, as may be considered necessary ro suit local conditions. The Scheme o1
revision of pay strucrure as published in the extra ordinary gazerte of India under the aforesaid
reference may be extended to the teachers who were/are recruited in the regul.:u- scale of pay
through prescribed ¥ecruitment process in the Diploma Course of Technical Institurion ..

 RIPSAT coming under the purview of Srare Legislature, brovided the Srare Government wish 1,

adopr and implement rhe scheme subject vo the following terms and conditions .

@) The revision of pay scales is for che teachers in Diploma Course of Technical Instivaeion,

ie. RIPS AT notionally w.e £ G1-01-2006 and financia} benefic w.e.£. O1-01-2000,

h) The enrire liability on account of revision of pay scales erc. for teachers in D¥ipslomin
Course of Technical Insvitution i, RIPSAT shall pe taken over by ehe S

Government opting for revision of pay scales with effect from QLOI-Z2009,

<) The scheme shall be applicable to the teachers who were/are recruitec in the reygy,

scale of pay through prescribed reCruitiment process, This will ot be extendod ;.
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Technical posts/ Support Technical posts/ Non-teaching posts.

After careful consideration of the matters, in order to attract and rerain talept in
teaching profession, the Government of Tripura has decided to introduce the scheme of
revised pay structure for the teachers in Diploma Course of Technical Institution i.e.
RIPSAT as recommended by the AICTE for the teachers in all Govt. Diploma level
Technical Institutions vide Notification _F.No.37-3/Legal/2010 dated 5 March 2010,

with a few modificarions.

The Governor of Tripura is, therefore, pleased to decide introduction of revised pay
structure having 2 (two) Pay Bands of 15,600 - 39,100/- and ¥37,400 - 67,000/- with
appropriate Academic Grade Pay for the teachers in Diploma Course of Technical

Institution i.e. RIPSAT,
Fhe revised pay structure and other provisions of the Scheme adopted are as below :

Ihere shall be only two designations in respect of teachers in the Diploma Course of

Technical Institution i.e. RIPSAT namely, Lecturer, Head of Dep:irtm_ent.

The pay of teachers in Diploma Course of Technical Institution i.e. RIPSAT shall be
fixed according to their designations in two Pay Bands of 15,600 - 3{9,100/—‘ and
37,400 ~ 67,000/ with appropriate “Academic Grade Pay” (AGP in short). Each Pay
Band shall have diff:rent stages of Academic Grade Pay which shall ensure that tes_lchers
cavered under this Scheme, subject to other conditions of eligibility being satisfied; have -

multiple opportunities for upward movement during their career.

All the conditions of eligibility and academic qualifications duly notified by the AICTE

shall be applicable for direct recruitment/appointment at the entry level of Lecturer.
Tate/ period from which revision will be applicable :

Revision would be effective with notional benefit from 01-01-2006 to 31-12-2008 and
financial benefit shall be allowed w.e.f. 01-01-2009 onwards for the teachers in
Diploma Course of Technical Institution i.e. RIPSAT enjoying AICTE pay scales.
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Date of effect would be .01-01-2006 for those who were in service on 01-01-2006. For
others, effect would be from the date of joining as wherever applicable with notional

benefit up o 31-12-2008.

Arrear :

Artears of pay in relation to the teachers, who are enjoying AICTE pay scale, would be

admissible from 01-01-2009 or from the date of joining whichever is later.

Arrear would be computed by taking pay in the Pay Band and Academic Grade Pay as
due and pre-revised Basic Pay, DP and DA as drawn. All other allowances as provided to

the other Stare Government employees shall be allowed w.e.f. 01-01-2009,

Excess payment made in the past due to incorrect fixation etc. need not be recovered

from employees concernad.

p.

The introduction of revised bay structures shall be applicable subject to the rerms and

conditions stipulated in ANNEXUREI

The pay of the teachers in Diploma Course of Technical Institution i.e. RIPSAT shall be
tixed in the appropriate stage of the respective fitment tables as indicated in

ANNEXUREI under the revised pay structures mentioned. in Para 3 above.

Rate of Increment

The rate of each annual increment in the revised pay structure shall be equivalent ro
2/3% {two and half percent) of the sum of the pay in the Pay Band and AGP up to
June, 2010 and 3% (three percent) of the sum of the pay in the Pay Band and AGP fror
I July, 2010 as applicable for the State. In case of calculation of increments under the
revised pay structure, paise should” be ignored, bur any amount of a rupee or more

should be rounded off to the next multiple of 10.

The amount of increment shall be added to the existing pay in the Pay Band.
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Each advance increment wherever admissible under this Motifice .on shall also
computed on the sum of pay in the relevant Pay Band and AGP as applicable, in the

principle as indicated in clause (i) above of this Para and shall be noncompoundable.

The number of additional increment(s) on placement at each higher stage of AGP shall
e as per the existing Scheme of increment on promotion from lower pay'scale to higher
pay scale; however, in view of the con;iderable raise in effective pay between the two Pay
Bands, there shall be no additional increment on movement from the Pay Band of

215,600 - 39,100/ to the Pay Band of X37,400 - 67,000/-.
IDate of Increment :

[here shall be a common date of annual increment and such date of annual

increment shall be the 1™ day of July every year.

[n cases of teachers in Diploma Course of Technical Institution i.e. RIPSAT completing
6 {six) months above in the revised pay structure as on 1" day of July shall be eligible to
get 1 {one) increment. Those employeces who opt to come over to the revised pay
structure on the 1% day of January, 2006 irrespective of their date of increment availed
during calendar year 2005 they shall be granted fhe 1* increment in the revised’ pay

structure on the 1* day of July, 2006.

In cases of teachers in Diploma Course. of Technical Institution i.e. RIPSAT who opt to
come over to the revised pay structure on any date between 2™ January, 2006 and 30"
fune, 2006 (both days inclusive), on the ground for availing his/her increment in the
existing pay scale or, as the case may be, for other ground, his/her pay in the revised pay
structure shall be fixed accordingly, but his/her date of next increment shall be 1% day of

tuly, 2007.
CAI:

As recommended in the Regulation duly notified by the AICTE meatit for Diploma

Level Technical Institutions.
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Qualification and other measures for recruitment and maintaining standard :

As recommended in the Regulation duly notified by the AICTE in respect of Diploma

level Technical Institutions.
Age of Superannuation :

The age of superannuation for teachers in Diploma course of Technical Institute i.e.
RIPSAT has been enhanced ro 60 {sixty} as applicable in the State vide FD’s Memo. No.
F.8(2)/FIN((3)/2012 dated 31 March 2012.

This revised pay structures introduced by the State Government would be termed ws
REVISED PAY STRUCTURES FOR THE TEACHERS IN DIPLOMA COURSK
OF TECHNICAL INISTITUTION i.e. RIPSAT - 2006 as recommended by AICTE,

Teachers appointed as fresh recruits after 1* day of January, 2006 :

Revised pay of the teachers appointed after 01-01-2006 will be fixed at the initial stage of
Band Pay of the post with appropriate Academic Grade Pay and notionally regularized
by way of issuing periodical increments on the 1% day of July in every year, provided thar

the usual norms for issuance of increments shall be followed for the purpose.
Pension and Retirements Benefits for College Teachers :

Pension and retirements benefits would be admissible for the teachers in Diplowna
Course of Technical Institution i.e. RIPSAT as per Pension Rules of the Suue
Government amended from time to time raising the upper ceiling of pension from

T25,200/- vo ¥38,500/- vide FI's Notification No. F.6(1)-FIN(PC)/2008 dated 20 M.y,
2010,

Necessary amendment to the relevant rules and regulations ete. will be made by the

appropriate authority wherever called for.

This is issued with the concurrence of the Finance Department, Government of [rija,
comrunicated vide their U.O.No.?‘b{FlN (PCY/2012 dated 24-08-2012 and approval o
Council of Ministers vide Memorandum No.Fﬁl(lﬁ)«CAB/99-A dated 05-01-2013, atud
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suhsequent concurrence of F.D. vide U.O. No. 172/FIN(PCY/13, dated 27-02-2013,

The Accountant General of Tripura is being informed.

Samarjit Bhowmik)
Secretary to the
Government of Tripura.
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ANNEXURE - 1

TERMS AND CONDITIONS FOR INTﬁODUCTION OF THE REVISED PAY
STRUCTURES FOR THE TEACHERS IN DIPLOMA COURSE OF TECHNICAL
INSTITUTION i.e, RIPSAT AT PAR WITH AICTE PAY STRUCT URES-2006

iy

(ii}

{iii}

(iv)

(V)

{vi)

The revised pay structures shall be effective from 1" January, 2006.

Revised pay structures, service conditions and Career Advancement Scheme for

different categories of teachers in Diploma Course of Technical Institution i.c.
RIPSAT shall be as indicated below :

Persons with B. Pharm qualification either entering the teaching profession newly or
Lecrurers already in service in Diploma Course of Technical Institution i.e. RIPSAT
shall be designared as Lecrurer and shall be placed in the Pay Band of ¥15,600 -
39,100/~ with AGP of $5,400/- and will move to AGP of T6,000/- on completion of

Master’s in qualificacion in appropriate branch/discipline.

Persons with M. Pharm qualification in appropriare branch/discipline either entering
the teaching profession newly or Lecturers already in service in Diploma Course of
Technical Instirution i.e. RIPSAT shall be designated as Lecturer and shall be placed in

the Pay Band of 15,600 - 39,100/~ with AGP of ¥6,000/-.

A Lecturer with completed service of 4 (four) years, possessing Ph.D Degree in relevant

branch/discipline shall be eligible, for moving up ro AGP of T7,000/-.

A lecturer who do not have Ph.D Degree shall be eligible for the AGP of <7.000/- only

afrer completion of 6 (six) years of service as Lecturer with AGP of T6,000/-,

Lecturers who do not have Ph.D or 4 Master’s Degree in the relevant branch/discipline

of a program shall be eligible for the AGP of T6,000/- only after completion of 6 years’

service as Lecrurer.

Lecturers who do not have Ph.D or a Master’s Degree in the relevant branch/discipline

of a program shall be cligible for the AGP of X7,000/- only after compietion of 9 years' -

service as Lecturer,
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T he upward movement from AGP of 75.400/- to AGP of 76,000/- and from AGP

75,000/ to AGP of T7,000/- for dll Lecturers shall be subject to their satisfying other
comditions as laid down by the AICTE.

[ he pay of the incumbents to the posts of Lecturer (senior scale) (i.e. the pre-revised pay
seale of T10,000 ~ 15,200/-} shall be fixed at the appropriate stage in the Pay Band of
715,600 ~ 39,100/~ based on their present pay, with AGP of 1 000/~

1 ecturers with completed service of 5 years with the AGP of T7,000/- shall be eligible,
subject to other requirements laid down by the AICTE to move up to the AGP of

73,000/~

-

Theumbent Lecturers (Selection Grade) who have completed 3 years in the pretevised
pay scale of 712,000 ~ 18,300/~ on 01-01-2006 shall be placed in Pay Band of T37,400 -
¢7,000/- with AGP of 9,000/~ and shall be continued to be designated as I,,ecturer

(=election Grade).

Iheumbent Lecturers (Selection Grade) who have not completed 3 years in the pay scale
of 712,000 - 18,300/~ on 01-01-2006 shall be placed at the appropriate stage in the Pay
Band of _?15,6_00 - 39,100/- with AGP of 8,000/~ till- they complete 3 years of service in
the grade of Lecturer (Selection Grade), 1nd thereafter shall be placed in the higher Pay

Nand of 37,400 - 67 ,000/- and accordingly designated as Lecturers (Selection Grade).

Lecturers (Selection Grade), completing 3 years of teaching with the AGP of ¥8,000/-
shall be eligible, subject to other conditions, as may be prescribed by AICTE, to move to

the Pay Band of 37,400 - 67,000/- with AGP of T9,000/-.

Posts of Head of the Department (HOD) shall be in the Pay Band of T37,400 - 67,000/
with AGP of 9,000/~ Directly recruited HOD shail be placed in the Pay Band of
57,400 - 67,000/- with an AGP of ¥9,000/- at the appropriaie stag_e in the Pay Band in

rems of the conditions of appointment.

Plead of the Department (HOD), completing 3 years of service in the AGP of %9,000/-

and possessing a Ph.DD degree in the relevant discipline, subject 10 other conditions of

8
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academic performance as laid down by the AICTE, shall be placed in 337,400 -
67,000/- with AGP of T10,000/..

For initial direct recruitment ar the level of Lecturer and Head of the Department
{HODY, the eligibility condirions in respect of academic and research requirements shall

be as may be or have been prescribed by the AICTE through Regulations.

All advancement to higher Grade Pays in various cadre will be effected subjecr to
completion of two AICTE approved refresher programs of not less than two weeks

duration each and two one week each TEQIP sponsored programs.

Incentives for Ph.D and other higher qualifications :

Five non-compounded advance increments shall be admissible at the entry level of
recruitment to persons possessing the degree of Ph.D awarded in the relevant discipline
by a University following the process of tegistration, course work and external evaluation

as prescribed by the UGC/AICTE.

M.Phil degree holder at the rime of recruitment to the post of Lecturer shall he entitled

e two non-compounded advance increments,

Teachers who complete their Ph.D degree while in service shall be entitled to three non-
compounded increments if such Ph.D) is in the relevant branch/discipline and has been
awarded by a University complying with the process prescribed by the UGC/AICTE for

enrolment, course-work and evaluation erc.

However, teachers in service who have been awarded Ph.DD at the time of coming into
torce of this Scheme or having been enrolled for Ph.D have already undergone course-
work, if any, as well as evaluation, and only notification in regard to the award of Ph.[) js
awaited, shall also be entitled to the award of three non-compounded increments even if

the University awarding such Ph.D has not yet been notified.

- Teachers who acquire M. Phil degree in a relevant branch/discipline recognized by a

Statutory University while in service, shall be entitled to one advance increment.
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Notwithstanding anything in the foregoing clauses, those who have alicady availed ¢
benefits of advance increments for possessing Ph.D/M.Phil, at the entry level or during
service under the carlier scheme shall not be entitled to the benefit of advance

increment under this Scheme.
Selection Committee for CAS Movement :

For every upward movement under CAS, a selection committee may be constituted as
applicable in case of direct recruitment and a selection process would be evolved for

which appropriate order would be issued by the State Government on the basis of the

UGC/AICTE guidelines.

Other Terms and Conditions

4

Other terms and conditions of service of teachers may be notified by the State

Government on the line of this order following Regulations issued / to be issued by the

AICTE on this behalf.
Exercise of Option :

All the College teachers appointed before 01.01-2006 shall be required to exercise an
option as per format attached as ANNEXURE-IIL of this Notification within 90 days

from the Jdate of issue of this Notification.

Provided that a teacher may elect to continue to draw pay in the existing scale until the
date on which he/she earns his/her next or any subsequent increment in the existing

scale or until he/she vacates his/her post or ceases to draw pay in that scale.

Provided further that in case any teacher fails to submit his/her option within the
specific 90 days, he/she will be deemed to have exercised his/her oprion in favour of the

revised pay structures for teachers in Diploma Course of Technical Institution i.e.

RIPSAT from 01.01-2006.

Provided persons who have died on or after 01401-2006 and could not exercise option

will be deemed to have opted for the revised pay structure on and from 01-01-2006.

10
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The option once exercised shall be fina,
Fixation on promeotion on or after 01-01-2006.

In the case of bPromotion from one Grade Pay to another in the revised pay structure,

the fixation wiil be done as follows -

Une increment at the vate and principle as indicated in clause () of Para 9 above will e
compured on the sum of the Pay in the Pay Band and the existing Grade Pay. This wil)
be added to the existing pay in the Pay Band. The Grade Pay corresponding to the
bromotion post will thereafrer be granted in addition to this pay in the Pay Band. In
cases where promorion involves change in the Pay Band also, the same methodology will
be followed. However, if the pay in the Pay Band after adding the increment is less than
the minimum of the higher Pay Band o which promotion is taking place, pay in the Pay

Band will he stepped up to such minimumn,

The benefit of fixarion of pay available ar the time of normal promotion under this rule

shall be allowed in case of movement under CAS allowed through selecticn process.

Provided thar

{a) In case the employee opts to get his/her pay fixed from his/her date of next
increment, then on the date of promotion, initially his/her pay in the Pay Banl
shall continue o remain unchanged, but only Grade Pay admissible for the Jrost
or grade to which he/she is promoted shall be granted. Further re-fixation shall
be done on the dare of his/her next increment e, I® day of July. On that day,
such an employee shall be granted tWO increments; one annual increment and
the second on daccount of promotiorn, While computing these two increments,
basic pay i.e. ray in the Pay Band and corresponding Grade Pay prior to the date
of promotion shall he taken into account. Afrer allowing such i"hc-remenrs, CGirade

Pay of the higher post/scale shall be allowed.

() In case the employee opts ta get his/her pay fixed in the higher post or prade
from the date of his/her promotion, he/she shall get his/her firse increment in

the higher grade on the nexe 1¢ July, if he/she is promoted between the periods
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srom the 2™ July to 17 January. However, if he/she is promoted ! ween peric
commencing from the 2™ January and ending on the 30" June of a particular
year, he/she shall get his/her increment on the 1% July of the next year provided

Le/she had not availed the scope of exercising option as per clause (a) above of

vhis Para.

12
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Fixation of initial pay in the revised pay structure :

The initial pay of the incumbents who were in position as on 01-01-2006 in various categories of
posts as reacher in Diploma Course of Technical Institution i.e, RIPSAT will be entitled to get

fixation benefit as per Fitment Tables indicared below. After this initial fixation, periodical

ANNEXURE - 1]

increments as admissible under Para § & 10 of this Notification would be provided for

subsequent years. In cases of incumbents recruited after 01-01-2006, initial pay would be fixed

the minimum of the concernad Pay Band along with admissible AGP.

FITMENT TABLES (TABLE NO.1 TO 6) FOR REVISION OF PAY SCALES FOR THE
TEACHERS IN DIPLOMA COURSE OF TECHNICAL INSTITUTION i.e. RIPSAT

TABLE — 1

Incumbent Lecturers

at

Pre-revised scale Revised Pay Band + AGP B i
i ¥8,000-275-13,500/- T15,600 - 39,100 + AGPRS,400/-
. Revised Pa
Frpeevligd DasieBay TPay in the Pay Band | Academic Grac:’e pay Revised Basic Pay
8,000 15,600 5,400 21,000 |
T 8275 ] 15,600 5,400 21,000
78550 15,910 5,400 21,310
8,825 16,420 5,400 71,820
9,100 16,930 5,400 22,330
» 9,375 17,440 5,400 22,840
9,650 17,650 5,400 23,350
- 9925 18,470 5400 23,870
10200 18,980 5,400 24,380
10,475 19460 5,400 24,890
10,750 | 20,000 5,400 25,400
T 1,035 20,510 5,400 259010
11,300 © 21,020 5,400 26420
11575 21,530 5,400 26,930
11,850 22,050 5,400 27,450
T 1228 22,560 5,400 27,960
12,400 23,070 5,400 28,470
12675 23,580 5,400 28980 |

N
—

3
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74,090 5,400 l 79,490 1
24,600 5,400 30,000 \
25,110 5,400 30,510
25,630 | 5,400 31030 -
76,140 5,400
26,650 5,400

TABLE ~- 2

(i} Incumbent Lecturexs havin

(i) Incumbent Lecturers having NET/SLET/Ph.D

g Master’s Degree in appropriate branch/disci

pline

in appropriate branch/ discipline

TPre-revised scale
’{8,000—2?5;13,500/'

Revised Pay Band + AGP
15,600 — 39,100 + AGPX6,000/-

|

Pre-revised Basic Pay Revised Pay -
Pay in the Pay Band | Academic Grade pay Revised Basic Pay
| 8,000 15,600 At 6,000 ‘
| 8215 j 15,600 6000 |
8,550 15,910 6,000
8,825 16,420 6,000
9,100 16,930 6,000
9,375 17,440 6,000
9,650 17,950 6,000
9,925 18,470 6,000
10,200 18,980 | 6,000
10,475 19,490 J[ 6,000 |
10,750 20,000 | 6,000
11,025 20,510 i 76,000 26,510
11,300 _ 21,020 6,000 27,020 .
11,575 [ 21,530 6,000
11,850 22,050 6,000
12,125 22,560 | " 6,000
- 12,400 23,070 6,000
| T 12675 23,580 5,000
12,950 24,090 6,000
13,225 24,600 6,000
13,500 25,110 6,000
g 25,630 6,000
T 14,050 26,140 6,000
\ T Tz | 26690 6,000

14



Tripura Gazette, Extracrdinary Issue, March 14, 2013 A. D,

TABLE - 3

Incumbent Lecturers (Senior Scale)

Pre-revised scale
£10,000.3 25-15,200/-

Revised Pay Band + AGP

|
{ H
E ¥15,600 - 39,100 + AGPR7,000,-

Revised Pay

Prorevised BasiePay e Pzy Band | Academic Grade pay | Revised Basic Pay
10,000 18,600 7,000 25,600
10,325 | 19,210 7,000 26,210
10,650 1 19816 7,000 26,810
10,975 20,420 7,000 27,420
11,300 21,020 7,000 28,020
11,625 21,630 7,000 28,630
11,950 22,230 | 7,000 29,230
12,275 22,840 7,000 29,840
12,600 73,4 7,000 30,440
12,925 24,050 7,000 31,050
13,250 24,650 ~ 7,000 31,650
13,575 25,250 7,000 32,250
13,900 25,860 7,000 32,860
14,225 26,460 7,000 33,460
14,550 27,070 7,000 34,070
14,875 27,670 7,000 34,670
15,200 28,280 7,000 35280
15,525 28,880 7,000 35,880
15,850 29,490 7,000 36,490
16,175 30,090 7,000 37,090
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lncumbent Lecturers (Selection Grade) with less than 3 years of service

Pre-revised scale Revised Pay Band + AGP
£12,000-420-18,300/- 715,600 - 39,100 + AGPX8,000/-
. Revised Pay
Pre-tevised Basic Pay | Pay in the Pay Band | Academic Grade pay | Revised Basic Pay

12,000 22,320 8,000 30,320
12,420 23,110 8,000 31,110
12,840 23,890 8,000 31,890
13,260 24,670 8,000 32,670
13,680 25,450 8,000 33,450
T 14,100 26,230 8,000 34,230
14,520 27,010 8,000 35,010
14,940 27,190 8,000 35,790
15,360 28,570 8,000 36,570
15,780 29,360 8,000 37,360
16,200 30,140 8,000 38,140
B 16,620 30,920 8,000 38,920
17,040 31,700 8,000 139,700
T 17460 32,480 8,000 40,480
‘ 17,880 33,260 8,000 41,260
T 18,300 34,040 8,000 42,040
18,720 34,820 8,000 42,820
19,140 35,610 8,000 43,610
19,560 36,390 8,000 44,390

o 16
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TABLE - 5

() Incumbent Lecturers {Relection Grade) w1th 3 years of service

(i} Directly recruited HODs

- Presevised seale | Revised Pay Band + AGP:
R12,000420-18,300/ | : ¥37,400 - 67,000 + AGP9,000/-

Preeviséd busic pay  —— ReviedPy

Pay in the Pay Band | Academic Grade Pay | Revised Basic Pay
13,260 | 37400 9,000 46,400
13,680 YT 9,000 4840
14,100 T 3400 5,000 " 46,400
14,520 3400 1 9000 | 46400
14940 | 38,530 9,000 47,530
15,360 3655 9,000 47,530
15,780 35,690 9,000 48,690
16,200 39,690 9,000 48,690
16,620 40,890 9,000 49,890
17,040 4080 9,000 49,800
17,460 42,120 | 9,000 51,120
17880 42,10 9,000 51,120
18,300 43,390 9000 52,390
18,720 43,390 9,000 52,390

9140 | @70 9,000 53,000
9,560 | 44700 9,000 53,700
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TABLE - 6

() lncumbent Head of Department completing 3 years of service in the AGP of ¥9,000/-
and possessing a Ph.D Degree and fulfilling other conditions of academjc performance

7 Prexevised scale
?12,000-42{)'18.300 /- Revised Pay Band + AGP

(minimum to be fixed at 217,400 - 67,000 + AGPX10,000/
T12,840/
| - Revised Pay

Prerevised Dasi Pay [Py in the Pay Band | Academic Grade pay “Tevised Basic Pey

12,840 37,400 10000 47,400
13,260 37,400 10,000 47,400
3,680 37,400 10,000 47,400
14,100 N 10,000 47,400

T 14,520 37400 10,000 47,400

T 14940 38,530 10,000 48,530

15,360 38,530 10,000 | 48,530

T 15,780 T 39,6% 10,000 49,690
16,000 39,690 0| 960
16,620 TR0 | 0000 50,890
Toe | dsw | 1000 50,890
17,460 —10 | 10000 52,120
17,880 42,120 | 10000 52,120
18300 %0 | 10000 53,390
TR EEES 10,000 53,590
19,140 44,700 10,000 54,700
19,560 T 44,700 10,000 54,700
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ANNEXURE - Iit

EORM OF OPTION

1, 1__‘______ﬁ_~ﬁ___.__H____m_____.___,_______m____________substantive/ officiating holder of
thepose ___ . ————__in the scale of ?_.ﬁ__._____,__‘______%_
—emeee the College/ Imtimrion__H________H_________,__m________u_____,.__ hereby

{

" elect the revised Pay structure of the post with effect from 1+ January, 2006.

") elect to continue on the existing scale of pay of my substantive/officiaring post

‘mentioned below undil .

s

“the date of my next increment
* .

the date of my subsequent increment
“raising mypayto¥__ .

I vacate or cease to draw pay in that scale

L]

Option once exercised is final.

Declaration : | hereby underenke to refund to the Government any amount which may be drawn

by me in excess of whar is admissible to me on accounr of erroneous fixation of pay in the

Signature__
Dare . Nime____

Station .

Designation_____

College/ Institution in which employed__

" Department e

__..__.—...__.._.___......_....,_._.__.__ﬁ___...,

“To be scored out, if not applicable.
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